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BEFORE THE NATIONAL COMPANTY LAW TRIBI'NAL

MUMBAI BENCE

13. The applicant company to file affdadt ill the registry providing the dispatch of

notices upoD shareholders and creditols altd regulatory authorities as stated in

clause 10, ll & 12 and publication of notices in newspapeN and to report to this

Tribunal that requirements regading the issue of notices have be€n duly complied

with.

V. Ntllasenrpathy, Member (I) *,,nB.S.V, Prakash
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